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ACT, 1970

No. 20 or 1970

[21st May, 1970 ]
An Act to amend the Contingency Fund of India ‘\ct, 1950.
Be it enacted by Pa‘rhament in the Twenty~ﬁrst Yea1 of the Repubhc
of India as follows:— o

\
. \

Short title, 1. This Act may be called the Contingency’ Fund of Indla

ment) Act, 1970. fg
Amendment 1
- of section 2,

\

(Amend-

2. In section 2 of the C"&\ntingency Fund of 'Indla Act, 1950,
be substituted.

words “fiffeen crores of rupe\es” the words “th1rty crores of rupees” shall
\

“for the 49 of 1950
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